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Maintenance of Public HYlieDe and 
Cleanliness at Platfor~1 

·677 SHRI LAKSHMAN MALLICK: 
Will the Minister of RAI;LWAYS be 
pleased to state: 

<a> whether unhealthy and dirty 
conditions of Railway platforms at the 
junction Stations particularly in the 
summer se.asons have come to notice of 
Government ; 

(b) if so. whether Government have 
taken or propose to take measures for 
maintaining good standard of public 
hygiene and cleanliness at the platforms; 

• and 

(c) if so, details thereof 1 

THE MINISTER OF RAILWAYS 
(SHRI A B.A. GHANI KHAN CHOU-
DHURY) : (a) Some instances of 
maintenance of sanitation at railway 
platforms not being of desired standard 
have come to notice 

(b) and (c) It has a Iways been the 
ende.vour of the Railway Admioistr_-
tion to ensure a satisfactory level of 
maintenance and upkeep of amenities 
and services provided by the Railways 
to the users including cleanliness at 
railway platforms. As a concrete 
measures. multi-disciplinary task groups 
of officers have been set up at Sl 
.elected important railway stations to 
monitor the maintenance of passenaer 
amenities iJ.1c:ludins cleanliness at railway 
pJ~forms. Some of the other important 
steps taken by the railways in tbis 
direction are as under :-

(i) Sanitary tnspectors with tequl. 
site complement of sanitary 
staft' have been posted at all 
important Itatlons. 
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(ii) Surprise Inspections are made 
by· the senior officers from the 
Divisional and Railway Head· 
quarters. 

(iii) To motivate the staft' for 
achieving high standard of 
~Ieanliness, competitions are 
arranged and trophies and 
other prizes are awarded for 
the best maintained stationa 
with staff workiD, there. 

(iv) Cooperation of the travellina 
public is sought in maintaining 
lanitation at stations by . 
requesting them to desist from 
unhygienic habits. 

(v) Cleanliness derives arc launched 
from time to lime. The Rail .. 
ways have been asked for 
launch an All India Drive to 
cleanliness at railway platforms 
from J .~.84 to 8.~.84. 

Coa.tal Road From Kanyakumar' to 
a .... b.y .nd KanyakaDl.rl to C.lnU. 

·678. SHRI N. DENNIS: Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to state: 

(a) whether there are proposals 
under· the consideration of the Govern-
ment to lay a coastal road from 
Kanyakumari to Bombay on the Western 
side and Kanyakumari to Calcutta on 
the Eastern side ; 

(b) if so. whether the estimates for 
it have been prepared ; 

(c) jf so, details thereof ; and 

'(d) if not •. the reasons therefore 

THB MINISTER OF SHIPPING 
AND TRANSPORT (SHR} K. VlJAYA 

··BHASKARA REDDY) : (a) to Cd) ·No, 
Sir. The area is already served 'by 

·existing National Highway No. J7 and 
·47 on the Western side aDd 7, 45 and 5 
··00 the ·Eastern side. 

"reqaeat Prela.aey Test 01 Fe.ale 
InferDI Ifoul. Sta,. or' Re.l .... t·'~ 

*679 SHRI ARJUN SETHI : Will 
the 'Minister or HB.(LTH -"'ND llAMI-
LY WELPARE··be pleased to state: 

(a) the particulars of the medical 
colle,es and institutions in 'tbe 
country where the temale -lntel'Ds. 
House Staff or Resident Doctors 'have 
to undergo frequent pregnancy te$t. ; 

(b) whether the Medical Council or 
India has authorised such tests ; apd 

(c) jf not. what are the reasons for 
which this practice bas beel'l in v08ue in 
such institutions? 

THE MINISTER OF 'HEALTH 
AND FAMILY WELFARE (SHIt!"· B. 
SHANKARANA~D): (a) to Cc) Accord. 
ing to information available. in Lady 
Hardinge ·Medical College 'and . associated 
Hospitals, New Delhi. all 1un'or 
Residents (1st Year) are appot\!lted 
subject to medical fitness and: if any 
Junior Resident is found to be·~lft&nt 
before appointment. she is not given the 
offer of appointment and if pregnancy 
occurs after the appointment 
then the next term of residency,- if any. 
is cancelled.This practice of·examination 
for medical fitnes. for Junior Residents 
(lst Year) was introduced . in Lady 
Hardinge Medical College and Smt. 
Sucheta kripalani Hospital Oil the basis 
of a proposal received from the Principal 
of the institution. on the cODsideratiou. 
that it is unfair to subject the prelnaiU 
mother to the strenuous . training 
prescribed under the Res·idency Sdieme 
and that Junior Residents ·who . ·were 
pregnant could no do justice -their 
rigorous clinical traiDing ··and ·conse .. 
quently, the patient care and the 
hospital·work ,suffered,' eapeciallY'i'D this 
institution where all the resident 
doctors ·were women. 'Tbe· ·'Medical 
Counci I of In"dia has not: prescribed""any 
such examination. ·Other Medical 
'Colleges under Delhi University '.tso 
ap"point Janior Resideats (1st. }tear) 
after 'routine medical exa1llillatioD. 




